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COMMITTEE ON PBIV ATE MEMBERS' BILLS AND 
. RESOLUTIONS 

THIRTY -FOURTH REPORT 
(SECOND LOK SABRA) 

I, the Chairman of the Committee on Private Members' Bills and 
Resolutions having been authorised by the Committee present on 
their behalf, this their Thirty-fourth Report. 

2. The Committee met on the 10th February, 1959 to consider 
allotment of time to the Resolutions set down in the List of Business 
for Friday, the 13th February, 1959. 

3. The Members whose resolutions had been included in the List 
of Business for the 13th February, 1959 and the representatives of the 
Ministries concerned had been invited to present their views on the 
resolutions before the Committee. Sarvashri S. M. Banerjee, Uma 
Charan Patnaik, Ram Sewak Yadav, J. M. Mohamed Imam and Ansar 
HaTVani as also the representatives of the Ministries of Food and 
Agriculture, Finance, Defence, Home Affairs and Department of 
Parliamentary Affairs attended the sitting. 

4. The Committee after hearing the members and the representa-
tivesof the Ministries concerned with the Resolutions and considering 
all aspects with respect to each resolution recommend the following 
time-table:-

(I) Resoh'1'io:l regarding Central Con-
trol ' of all Public Service Com-
missions in the country. 

(2) Resolution regarding Second 
instalment of Interim Relief to 
Central Government employees. 

(3) Resolution regarding Re-orienta-
tion of the Administrative sys-
tem. 

(4) Resolution regarding Appoint-
ment of a Commission to go into 
service conditions of Defence Or-
gr nisation personnel. 

r.i'Resolution regarding Nationalisa-
"",",Jti~n of Sugar Industry. 

(6) Resolution regarding Session of 
Lok Sabha at Bangalore. 

(7) Resolution regarding Commis-
sion to inquire into working of 
State Undertakings. 
NEW DELHJ'; 

The 11th February, 1959. 

Out of the total time of 2 hours 
allotted to this resolution one 
minute was taken up on the 
19th December, 1958. The 
balance of I hour and 59 
minutes would be available on 
the 13th February, 1959. 

Ii hours. 

2 hours. 

2 hours. 

2 hours. 

Ii hours. 

2 hours. 

HUKAM. SINGH. 




